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(b) whether any such appointment
©or nomination was made by Govern-
ment some time in May, 1962 to the
Advisory Committee of Mewar Tex-
tile Mills Ltd., Bhilwara;

(c) whether it is a fact that the
Rajasthan State Government did not
allow the nominee of the Central Gov-
ernment to attend a meeting of the
Advisory Committee held in the
‘beginning of June, 1962; and

(d) if so, reasons therefor and the
action taken by Government in the
‘matter?

The Minister of Intermational Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
No, Sir.

(b) to (d). A nomination of a new
member was made in May, 1962, and
the matter is still under correspor-
dence with the State Government.
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